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To, E-Mail/Registered Post

The Registrar,

The National Green Tribunal
Principal Bench,

New Delhi

E-Mail:- judicial-ngt@gov.in

Subject:-Compliance of direction issued by Hon’ble National Green
Tribunal in O.A No. 203/2021 Devidas Khatri Vs. Union of

India in order dated 19-01-2024.
Sir,
With reference to the subject mentioned above, this is to inform you
that in compliance of order issued on dated 19-01-2024 by Hon’ble
National Green Tribunal in O.A No. 203/2021 Devidas Khatri Vs. Union
of India, the compliance report was submitted by letter dated
11-03-2024, but due to some clerical mistake a fresh report dated

12-03-2024 is submitted for your kind perusal and necessary action

please.
Your Sincerely

\ﬁ\":\ﬂ

(R. K. Singh)
Regional Officer

Encl:-As Above.

Copy to:-
1. Member Secretary, U.P. Pollution Control Board Lucknow for

information.
2. District Magistrate, Prayagraj for information.
3. Chief Environmental Officer (Circle-2), U.P. Pollution Control

Board Lucknow for information.
4. Chief Law Officer, U.P. Pollution Control Board Lucknow for

information.
5. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme

Court/NGT, B-235, Sector-19, Noida, for perusal and necessary

action please.

Regional Officer
Letter Pad-2023
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Compliance in O.A. No. 203/2021 Devi Das Khatri Vs. Union
of India & Ors. order passed by Hon’ble NGT New Delhi on
dated 19 January, 2024.

In aforesaid O.A. Hon’ble NGT has passed following order.

6......“The above expired mining lease holder as also washing units are
impleaded as respondents in the OA as it has been submitted that they have
violated the environmental norms. The applicant is directed to serve the
newly added respondents and file affidavit of service at least one week
before the next date of hearing. The Office is directed to prepare fresh

memo of parties.

7.1t will be open to all the concerned parties to file
response/objection to the report of the joint Committee filed on 17.01.2024
within a period of three weeks.

8......“ Learned Counsel appearing for UPPCB has submitted that in the
report of the joint Committee, it has come to light that the units are 8
operating/head operated in violation of the norms. Hence, the UPPCB
proposes to initiate action for imposition of EC for past violation against
those PPs who have now closed the operation and also to issue show cause
notice against those PPs who are operating, to close and to impose
Environmental Compensation. The UPPCB is directed to file a fresh action
taken report at least one week before the next date of hearing by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support

PDF and not in the form of Image PDF.

In compliance of above order 42 notices were sent to 42 Washing
Plants in Shankargarh area which is Annexure-1 on dated 21.02.2024 for
submission for complete compliance report. 05 notices were sent to closed
mines for compliance and their reply to submit on dated 22.02.2024 marked

as Annexure-2.

Out of which 35 washing plants have submitted compliance report of
.notice. Inspection was carried out on dated 04 and 05 March, 2024 which

running washing plants were found complying.
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Out of 42 washing plants 07 were found totally shutdown and no any
production activity was found in these units. 35 units found operational.

Total 05 defunct mines lease were found whom notice has been
served. Reply received from all 05 mining lease. Recommendation send to
HO, UPPCB Lucknow for imposition of Environmental compensation against
01 defaulter mining lease. Annexure-3. Details are given below:-

Name of Unit

Amount of
Environmental
Compensation

(Rs.)

Remark

Consent to operate not obtained.

M/s Smt. Vijay
Laxmi
Kesarwani,
Kachari,
Prayagraj.

Bara,

M/s Harihar Nil
Prasad Gupta, Mining has not been done after
Bhaisahi, Bara, issuing Environmental
Prayagraj Compensation  guideline dated
08.02.2019 by CPCB.
M/s Rishi 1460000.00 Consent to operate not obtained
Chawla, Aswan,
Bara, Prayagraj
M/s Hari Nil Consent to operate Granted.
Mandir Mineral Mining has been done only for
Traders, granted consent period.
Chattahra,
Bara, Prayagraj
M/s  Sarvshri Nil Environmental  Clearance  not
Om Laxmi obtained because of old mining
Industry, lease granted before EIA Guideline
Kachari, Bara, dated 14.09.2006 hence
Prayagraj. Environmental compensation not
imposed.
Nil Environmental  Clearance  not

obtained because of old mining
lease granted before EIA Guideline
dated 14.09.2006 hence
Environmental compensation not

imposed.
Qﬁ\%\*“

(R.K. Singh)
Regional Officer
U.P. Pollution Control Board,

Prayagraj
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List of Mining Units

'M/s Harihar Prasad Gupta, Bhaisahi, Bara, Prayagraj

M/s Rishi Chawla, Aswan, Bara, Prayagraj

| M/s Hari Mandir Mineral Traders, Chattahra, Bara, Prayagraj |

M/s Sarvshri Om Laxmi Industry, Kachari, Bara, Prayagraj.

M/s Smt. Vijay Laxmi Kesarwani, Kachari, Bara, Prayagraj.

ar
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